
(Amount in ₹)

Date of 
receipt

Amount claimed
Amount of claim 

admitted
Nature of claim

Amount 
covered by 
guarantee

Whether related 
party?

% of voting share 
in SCC

1 Mr. Sijin B 07-07-20 1,429,515.00          42,000.00                  Unsecured -                      No 0.05% -                      -                                   1,387,515.00           -                            
2 Mr. Fernando Poletti 29-06-20 8,318,208.00          6,355,554.00           Unsecured -                      No 8.11% -                      -                                   1,962,654.00           -                            
3 Mr. Joseph Jayananda 04-07-20 1,735,591.00          1,224,383.00           Unsecured -                      Yes 0.00% -                      -                                   511,208.00               -                            
4 Mrs. Rosy Rego 04-07-20 3,360,867.00          429,692.00               Unsecured -                      Yes 0.00% -                      -                                   2,931,175.00           -                            

14,844,181.00     8,051,629.00         -                                     -                      -                            8.16% -                      -                                   6,792,552.00         -                           -

Amount of claim 
not admitted

Amount of claim 
under 

verification
Remarks, if any

Total

Name of the corporate debtor: Navalmar Shipping (India) Private Limited; 
Date of Commencement of Liquidation: 19-05-2026;

List of Stakeholders as on Date: 07-08-2026

List of Operational creditors (Employees)

Sl. No. Name of creditor

Details of claim received Details of claim admitted
Amount of 
contingent 

claim

Amount of any 
mutual dues, that 

may be setoff


